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(b) if so, what action Government
proposed to take in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
“ENTARY AFFAIRS (SHRI MAILLI-
KARJUN): (a) Yes.

(b) Al efforts are heing made in
close corrodination with all the major
loading sectors, at all levels, to fur-
ther pjck up loading, which has shown
improvement during the month of
September, 82 as cornpared tp August,
82,

Railway ¢raffic freizht

276, SHRI ARABINDA GHOSH:
Will the Minister of RAILWAYS be
pleased o state the details of the
traffic freight carried py the railways
during the last one year, month-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL.
LIKARJUN): Figures of revenue
earning goods traffic lifted during the
last one vear (month-wise) are given
below: —

.8l -
(In million tonnes)
Month Loading
September. 81 . . 1770
October. 81 . . 18 51
November, 81 . . 1833
December, 81 . . 19- 48
Janurry. 82 . . 20 04
February, 82 . . . 18-82
Mereh, 82 . . . 20 84
April, 82 . . . 1775
May, 82 . . . 19 10
Ture, 82 . . . 1797
July, 82 .- . . 18 8o
August, 82 . 7 . . 1769
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to Questions 102

Investigatiom of Railway accident at
Chandigarh

277. DR. SHANTI G. PATEL: Wilt
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether the accident at the un~
manned gate near Chandigarh involv-
ing several passengers of a bus have
heen investigated;

(b) whether the earlier findings of
the Railway Accident Committee with
regard to the un-manned gates bas
been implemented; and

(c) if not what reasons

therefor?

are the

THE DEPUTY MINISTER IN THR
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) No accident involve
ing a passenger bus and a train/
engine at an unmanned level crossing
near Chandigarh has been reported
during 1982.

(b) Recommendations of Railway Ac-
cidents Enquiry Committee-1978 (Sikri
Committee) regarding unmanned gates
generally pertain to framing of norms
for manning of unmanned level cross-
ings, utilisation of Railway Safety
works Fund for manning, carrying out
of traffic census, provision of speed
breakers/bumps, etc. Action to imple-
ment these recommendations hasg been
taken,

(c) Does not arise,
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